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BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Civil) No(s).7265/2008

K. S. RAMADAS (D) THR LRS. Petitioner(s)
VERSUS
STATE OF KARNATAKA & ANR Respondent ( s)

(Wth prayer for interimrelief and office report )
Date: 18/11/2008 This Petition was called on for hearing today.
For Petitioner(s) M. Somanat h Padhan, Adv.

Ms. Hemanti ka Wahi, Adv.

For Respondent (s) Anit Kr. Chaw a, Adv.

M.

M. Sanjay R Hegde, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Counter affidavit be filed on or before 17.12.2008.
List the matter on 17.12. 2008.

(S. G SHAH)
rd Regi strar



